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Increase In Price of Natural Gas Sapplltd 
to Namrup Uuh of lierllllzer CorporalioD 

oIIDdla 

10028. SHRI V. NARASIMHA RAO : 
Will tbe Minister of PETROLEUM AND 
CHBMICALS AND MINES AND METALS 
be pleuecl to atate : 

(a) whether Oil India has uked the 
Ferlilizer Co,poration of India to increaae 
tbe price of natural P' supplied to the Nam· 
rup Unit; 

(b) if 10. !be preKnt price 8IId tbe price 
liked for; 

(c) the reasons for the increase in tbe 

prico; and 

\d) the reaction of the Fertilizer Cor-
poration of India in this reprd ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF PETROLBLM AND 
CHEMICALS AND MINfS AND METALS 
(SHRI D. R. CHAVAN); (a) and (b). 
Ori&inaily. FCI tiiizer Corporation of India 
was given a discount of Rs. 0.30 per 1000 
c ft. on the base price of Rs. I.S0 per 1000 
c. ft. of natural gas. This concession was 
applicable 10 the quantily of 8 million cu. 
fl /day for a period of 10 ~ endilll In 
1974. For additional requirements of .... the 
Oil Board decided to charge the baae price 
of Rs. J.50 per J 000 c. ft. 

(c) The main reasons are 011 India's 
interoal investment, operating costs and lou 
through devaluation. Accurdin& to 011 India, 
the price of Rs. 1.50 is well below the price 
offered anywhere else in India and one of 
the P, ivate Oii Companies have exprcued 
preparedness to undertake tbe project on 
the ba.is ot Rs. 1.50 per 1000 c. ft. 

(d) Fertilizer Corporation of India bas 
pr<>tested against the discontinUance of the 
discount in ~  of tbe additlolllli 
quantity. 

Galoful OCCUpatiOD for l.CprDlY Padeatl 

10029. SHRI BENI SHANItBR 
SHARMA; Will the the Minilter 01 
HEALTH AND FAMIL Y PLANNING AND 
WORKS. HOUSING AND URBAN DBVE-
LOPMENT be pleased to atate : 

(a) the steps taken to chalk out tbe 
proaramme for providing nOQoiDtectJoUl lep-
toay patients with suitable avenues of plafuJ 
occupations which could enable them to 
lead a purposeful and .. If-rellent eak,-; 
and 

\ b) the.tap at wblch tbe matter 1taDd, 
at present ? 

THB MINISTER OF STATE IN THE 
MINISTRY OF HBALTH AND FAMILY 
PLANNING AND WORKS. HOUSING 
AND URBAN DEVELOPMENT (DR. S. 
CHANDRASEKHAR) : (a) and lb). Tbe .... 

babilitation of baadic:apped IDClucIlD, tbote 
baDdlcapped by leprosy i, pdmarOy the rea-
pouIbWty of till saatII. n..toro, 110 
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Central Scheme for providing non-infect iou, 
~  patients wilh suitable al enues for 

finding gainful employment has been under-
taken. 

National Malaria Eradication Programme 

10030. DR. M. SANTOSHAM: Will 
the Minisler of HEALTH AND FAMILY 
PLANNING AND WORKS. HOUSING 
AND llRBAN DEVELOPMENT be pleased 
to state: 

ta) how many Evaluation Reporls have 
been submilte(1 by the National Malaria 
Eradication ~ since 1967 ; 

(b) whelher there has been spread of 
Malaria again and again even .fler the 
D.D.T. spraying now and then; 

(c) the main causes of the failure of 
D.D.T. spra)ing ; and 

(d) the sleps loken by Ihe Government 
to check Ihis menece ? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH .. \ND FAMII Y 
PLANNING AND WORKS, HOUSING 
AND URBAN DlVELOPMENT (DR. S. 
CHANDRASEKHAR): (a) Since 1967 Ihe 
National Malar;a Erdication Programme bas 
been evaluated four limes by the Independent 
Apprai181 Teams annually in the months ~  

January and Fe"ruary. In addition a learn 
of Internntiooal experts held a special evalua-
tion in 196t' in the State, of Madhya Pradesh, 
Oujar&t, Mabarashtra. Raja.lhan, Assam and 
OrifA. The ~  of the ProRramme hBS 
also been assessed by the Special Committee 

in 1969. 

(b) There is no large'scale resurgence of 
the disease. Only focal out breaks in 
certain areas appeared which were treated 
adequately. 

(e) The failure of D.D.T. spJ'llyinB in 
certain areas has been due to : 

(1) Patchy and partial spray due to 
difficult terrain, poor communi-
cation and lack of proper super-
viaion. 

(2) Delayed sllpplles of D D.T. due to 

late arrival of shipments from 
abroad _ultI". in untimely 
spray. 

(3) The problem of refusals in certain 
areas with bed· bug nuiFance and on 
religious srouDds. 

(4) The habit of d ~ n  of 
walls immediately after spray in cer-
tain tribal arells which rcnders 
DDT. spray ineffective. 

(5) Development of resislence in vector 
mosquitoes in certain areas whkh 
has now ~ the uperational 
problem. 

(6) Exislence of pockets "f suspected 
outdoor transmission in certain 
parts of the country rlue to vector's 
habit of resting and hiting outside 
the houses where D.D.T. spray has 
proved ineffective. 

(d) Steps have been taken to rephase the 
rrogrdmme, to procure in advance the in-
secticides and and·malaria drugs required. 
progressive repiacement "I' llnserl'ireable 
vehicles and use of alternative insectrcide< in 
resistent areas. 

Staff tn Incomt-Tax Department, Delbi 

10031. SHRI K. M. MADHUKAR: 
Will the Milmtel' uf FINANCE be pleased 
to stale: 

(a) the total number of non-Gazetted 
employees in each cadre/gr.de workinB in the 
Income-tux Dcparlment at Delhi; and 

(b) the number of em!'loyee, .... ho have 
put in more than Ihree years of ,ervke but 
have nnt been <Ieclared QI18.i·Pcrma·nent and 

~ n  therefor? 

THE MINISTER OF STATE IN THE 
MINISTRY OF FINANCE (SHRI P. C. 
SETHI) : (a) Orade·wise, the number is : 

Name of Posts No. of Posts 

Inspector 146 
Supervisors 39 
Head Clerks 89 
Stenographers 201 

Upper Division Clerks 566 
Lower Division Clerks 336 
Stafl' Car Driver I 

Notice Servera 143 

Total Class III I,m 

CIaIlIV 270 




